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Meanwhile the Petitioner is directed to give the Ready Reckoner Rate in respect

of Banquet No. 3 so that the Fair Market Price of Banquet No. 3 should be on

record. Till then no party shall alienate or deal in any manner with Banquet

No.3.

The matter is adjourned lo 07,O7.2OL7. The date is communicated to both

the sides.

Dated: 01.05.2017
M.K. Shrawat

Member (ludicial)
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